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1 CRA 
(SB)

65/2026 PRADIP MONDAL AND ORS.
 Mobile:9051311830
 Email:ISRAIL.09.BANI@GMAIL.COM

MD BANI ISRAIL 22-04-2026 FORMAT ISSUE

2 CRA 
(SB)

66/2026 RIPON MONDAL
 Mobile:9051311830
 Email:ISRAIL.09.BANI@GMAIL.COM

MD BANI ISRAIL 22-04-2026 FORMAT ISSUE

3 CRM (A) 1009/2026 MD ABU KALAM MONDAL @ KALAM MONDAL @ 
MD ABUL KALAM MANDAL
 Mobile:9775667272
 Email:ADVANISURHC@GMAIL.COM

ANISUR RAHMAN 22-04-2026 1) ... CLARIFICATION NEEDED REGARDING TRIAL 
COURT REJECTION DETAILS AT PARAGRAPH 
ONE (CMC NO.)

4 CRM (A) 1012/2026 BIRASWAR MONDAL @ BIRESHWAR
 Mobile:9874210030
 Email:JEENIARUDRA6078@GMAIL.COM

JEENIA RUDRA 22-04-2026 FOR WANT OF GR OR P.T.N NUMBER

5 CRM (A) 1013/2026 RAHUL ROY AND ORS.
 Mobile:9609008784
 Email:SHREYAMALIME89@GMAIL.COM

SHREYA DAS 22-04-2026 HIGH COURT REJECTION AND TRIAL COURT 
REJECTION NOT CLEARLY MENTIONED IN PARA 
1

6 CRM (A) 1016/2026 MUKTARAM GHOSH @ RAM GHOSH AND ANR.
 Mobile:9831189364
 Email:SOUMIKGANGULI@GMAIL.COM

SOUMIK GANGULI 22-04-2026 1) ... COMPLAINANT IDENTITY DISCLOSED AT 
PETITION

7 CRM (A) 1022/2026 JAIDUR RAHAMAN
 Mobile:9674677962
 Email:MSOMA.LAW@GMAIL.COM

SOMA MAL 22-04-2026 TRIAL COURT CASE NUMBER WRONGLY 
MENTIONED IN PARA 1

8 CRM (A) 1025/2026 MADHUSUDAN PAL
 Mobile:9748968684
 Email:RICHAPRAMANIK1997@GMAIL.COM

RICHA PRAMANIK 22-04-2026 GR NO NOT MENTIONED

9 CRM(M) 833/2026 XXXX
 Mobile:9830809638
 Email:BHASKARHUTAIT@GMAIL.COM

BHASKAR HUTAIT 22-04-2026 1) PETITIONER AND HIS RELATIVES IDENTITIES 
HAVE BEEN DISCLOSED ... 2) V.G. , HER 
RELATIVES AND SCHOOL NAME HAVE BEEN 
DISCLOSED ... 3) INITIAL SIGNATURE OF 
COMMISSIONER OF AFFIDAVIT IS REQUIRED IN 
PAGE 5

10 CRM(M) 842/2026 SEKH NOKUL AND ORS. KUNAL GANGULY 22-04-2026 PETITIONER NO 1 NAME MENTIONED IN CAUSE 
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 Mobile:9836446772
 Email:KUNALGANGULY05@GMAIL.COM

TITLE NOT MATCHING WITH IMPUGNED ORDER 
COPY

11 CRM(M) 844/2026 INJAMUL HAQUE @ MAFIJUL SK @ MOFIJUL SK
 Mobile:7980641436
 Email:ADVRAJADAS1436@GMAIL.COM

RAJA DAS 22-04-2026 P.S. CASE NO MENTIONED THROUGH OUT THE 
PETITION NOT MATCHING WITH P.S. CASE NO 
MENTIONED IN IMPUNGED ORDER COPY

12 CRM 
(NDPS)

600/2026 DHOLA @ BASIR
 Mobile:9733042936
 Email:RAHMANBAIBUR@GMAIL.COM

MD. HABIBUR 
RAHMAN

22-04-2026 LD. TRIAL COURT CASE TYPE MENTIONED IN 
PETITION NOT MATCHING WITH CASE TYPE 
MENTIONED IN  IMPUGNED ORDER COPY

13 CRM 
(NDPS)

601/2026 DHOLA @ BASIR
 Mobile:9733042936
 Email:RAHMANHABIBUR@GMAIL.COM

MD. HABIBUR 
RAHMAN

22-04-2026 1. LD. TRIAL COURT CASE TYPE MENTIONED IN 
PETITION NOT MATCHING WITH CASE TYPE 
MENTIONED IN IMPUGNED ORDER COPY ... 2) 
P.S. CASE NO WRONGLY MENTIONED IN 2ND 
PAGE

14 CRM 
(NDPS)

605/2026 SAMSUNDAR SADA @ SHYAMSUNDRA AND ANR.
 Mobile:9804639668
 Email:ARUPSKYHOT@GMAIL.COM

ARUP KUMAR 
BHOWMICK

22-04-2026 1) REJECTION DATE OF LD TRIAL COURT IS 
WRONGLY MENTIONED IN 1ST PARA

15 CRM 
(NDPS)

613/2026 SOMA DEY ROY
 Mobile:9674245848
 Email:CHITRAKBISWAS4@GMAIL.COM

CHITRAK BISWAS 22-04-2026 LOWER CT NO NOT MENTIONED IN THE 
CERTIFIED COPY

16 CRR 1464/2026 MANTANU SAHA
 Mobile:8296540010
 Email:SAGARCHOWDHURY157@GMAIL.COM

SAGAR 
CHOWDHURY

22-04-2026 TYPE COPY NEEDED OF TRIAL COURT ORDER 
AND DECLARATION MISSING IN BACK PAGE OF 
THIS PETITION.

17 CRR 1477/2026 SHARMISTHA DAS AND ANR.
 Mobile:9163795297
 Email:AMITKARMAKAR50@GMAIL.COM

AMIT KARMAKAR 22-04-2026 AGE MISSING OF PETITION NO. 2 IN THIS 
PETITION

18 CRR 1478/2026 SHARMISTHA DAS AND ANR.
 Mobile:9163795297
 Email:AMITKARMAKAR50@GMAIL.COM

AMIT KARMAKAR 22-04-2026 AGE MISSING OF PETITION NO. 2 IN THIS 
PETITION

19 CRR 1485/2026 ABHISHEK DAS AND ORS.
 Mobile:9638406538
 Email:ADV.ANIRBANDAS@GMAIL.COM

ANIRBAN DAS 22-04-2026 PIN NO. IS WRONG OF RESPONDENT NO. 2 IN 
THIS PETITION

20 RVW 94/2026 SAMARESH ROY
 Mobile:8910457124
 Email:UKBHATTACHARYYA56@GMAIL.COM

UTTAM KUAMR 
BHATTACHARYYA

22-04-2026 WRONG JUSTICE NAME

21 RVW 95/2026 MANISH VRAJLAL MAVANI
 Mobile:9330970504
 Email:ATAUR.RAHMAN@MSN.COM

ATAUR RAHMAN 22-04-2026 WRONG JUSTICE NAME  AND BENCH ID
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22 WPA 7995/2026 MOBARAK HUSSAIN AND ANR
 Mobile:9830038871
 Email:RANJIT.GHOSH74@GMAIL.COM

RANAJIT GHOSH 22-04-2026 RESPONDENT 1,5 PINCODE MISSING

23 WPA 8053/2026 AMBIKA HANSDA
 Mobile:9830367479
 Email:SATYARANJANK658@GMAIL.COM

SATYARANAJAN 
KUNDU

22-04-2026 NO SIGNATURE OF COMMISSIONER ON 
AFFIRMATION PAGE

24 WPA 8072/2026 NURUL HAQUE HALDER AND ORS.
 Mobile:9874116893
 Email:BHATTACHARYA.AVIROOP@GMAIL.COM

AVIROOP 
BHATTACHARYA

22-04-2026 NO RI STAMP PRESENT IN AFFIDAVIT PAGE

25 WPA 8146/2026 JAGAT JYOTI DAS
 Mobile:9836047435
 Email:SAHA.ARPS@GMAIL.COM

ARPITA SAHA 22-04-2026 SHORT LIST OF DATES IS MISSING

26 WPA 8149/2026 SUDIPTA HAZRA AND ORS.
 Mobile:9830385057
 Email:ADV.AMITABHA.G@GMAIL.COM

AMITABHA GHOSH 22-04-2026 INDEX NOT FILLED UP,LOGO MISSING,SUBJECT 
CATEGORY CODE MISSING

27 WPA 8161/2026 RIMI GANGULY @ JORDER AND ANR
 Mobile:8910759991
 Email:KHAN.MS2014@GMAIL.COM

SHAKEEL KHAN 22-04-2026 1.SURNAME IS WRONG AS PER SIGNATURE 
(GANGOOLI)
2. AFFIDAVID @ NAME IS NOT MENTIONED
3. NAME IS WRONG EVERYWHERE

28 WPA 8182/2026 PURAN METAL INDUSTRIES AND ANR
 Mobile:9836181529
 Email:SEN_BASANTA@YAHOO.COM

BASANTA KUMAR 
SEN

22-04-2026 AUTHORZATION LETTER IS NEEDED
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